BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH

AT CHENNAI
OA No 28 OF 2022
IN THE MATTER OF:
Chidipi Nakula Suresh oo Applicant
Vs
The Indian Oil Corporation Limited and Others .... Respondents

REPORT FILED BY JOINT COLLECTOR RESPONDENT NO 3

DATE- 23.04.2024

M/s MADHURI DONTI REDDY
ADVOCATE
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH
A.P. POLLUTION CONTROL BOARD

#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai — 600 094.

Mobile: 98407 98460 / 63831 21322,
Email: reddyvmadhuri09@gmail.com



mailto:reddymadhuri09@gmail.com

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE
BENCH AT CHENNAI

ORIGINAL APPLICATION NO.28 OF 2022.

Between:

Sri Chidipi Nakula Suresh(M/30 Years)
S/o Abbulu

R/o D.No.3-32, Chinakondepudi Village

Seethanagaram Mandal, East Godavari District
Ph.+91-98669 68835

E-mail ID: chidipinakula suresh@gmail.com

..... Appblicant
Vs
1.The India Oil Corporation Limited,
Visakha Division Office,
Visakhapatnam & Others,
Tiruppur & Others. ....Respondents
INDEX
S.No. Date Description of the Document Page Nos
1. [ 13.12.2023 | 3" Respondent Additional Counter 2-11

It is certified that all the documents contained in the above annexure are true copies

Date: 13.12.2023

Joiz Collector,

East Godavari,
Rajamahendravaram.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE

BENCH AT CHENNAI

ORIGINAL APPLICATION NO.28 OF 2022.

Between:

Sri Chidipi Nakula Suresh(M/30 Years)
S/o Abbulu
R/o D.No.3-32, Chinakondepudi Village

Seethanagaram Mandal, East Godavari District

PhNo0.91-98669 68835

E-mail ID: chidipinakula suresh@gmail.com

Vs

1.The India Oil Corporation Limited,
Visakha Division Office,
Visakhapatnam & Others,

Tiruppur & Others.

2.The Joint Chief Controller of Explosives
2" Fllor, Shastri Bhavan

26, Haddows Road
Nungamambakkam,Chennai- 600 006
Ph:044-28281023

E-mail ID:itccechennai@explosives.gov.in

3.The District Collector

East Godavari District at Rajamahendravaram
Ph:08864 -2365424 E-mail ID:Collector eqd@ap.gov.in

4.The Sub Collector
Rajamahendravaram

East Godavari District at Rajamahendravaram

Ph: 0883-2442344 Email ID:rdorjy@nic.in

Applicant

jo COLLECTOR

East Godvari District
RAJAMAHENDRAVARAM



5.The Seethanagaram Grama PAnchayathi

Rep.by its Secretary, Seethanagaram Village and MAndal
East Godavari District-533287

Ph:+91-98491 99080

Email ID: gp.stnm7@gmail.com

6.The Seethanagaram Primary Agricultural Co-Operative Society
Rep. by its Secretary, No-B11, Seethanagaram village and Mandal
East Godavari District-533287

Ph:+91-98858 97133

E-mail ID: seethanagarampacs93@gmail.com.

7.The Central Pollution Control Board
Rep.by its Chairman

“Parivesh Bhawan”East Arjun Nagar
Shahdara, Delhi- 110 032

Ph: 011-22307233/ 011-22304948
E-mail ID: cecb.cpeb@nic.in

8. The Andhra Pradesh State Pollution Control Board
Rep.by its Chairman

D.No.33-26-4 D/2, Near Sunrise Hospital,

Pushpa Hotel Centre, Chalamalavari Street,
Kasturibaipet, Vijayawada- 520 010

Ph: 0866-2463202

E-mail ID: chairman@appcb.gov.in ....Respondents

ADDITIONAL COUNTER AFFIDAVIT FILED BY THE 3" RESPONDENT

I, N.Tej Bharath S/o N.Madhusudhan Rao ,aged 39 years, occupation Joint
Collector, East Godavari District, Rajamahendravaram, Andhra Pradesh do hereby
solemnly and sincerely affirm and make oath state as follows:

JOINY COLLECTOR

East Godvari District
RAJAMAHENDRAVAFMM



1. | am the 3" Respondent herein and as such | am well acquainted with the
facts of the case.

2. This respondent denies each and every averment made in the affidavit filed in
support of the application as false and incorrect except those that are
specifically admitted herein in this counter affidavit.

3. Itis submitted that, the order dated 02.11.2022 communicated by the Hon’ble
NGT South Zone, Chennai, has been examined with reference to basic
Revenue Records and also obtained factual on ground position from the
Tahsildar, Seethanagaram. It is also submitted that the FLR register of
Seethanagaram has been verified and the entries made in the records against
the survey number under reference are provided hereunder as called for vide
point No.3 in the order dated 19.04.2023.

4. In reply to Point No-3. It is submitted that Seethanagaram village is an Estate
village and the resurvey operations have been done in this village after
abolition of Estate act 1956 and settled Fair Adangal was published in the
year 1965, which is authenticated and prepared by the Survey and Settlement
authorities of Andhra Pradesh. As per the Fair Adangal, the land under
reference stands classified as Government Poromboke, the copy of Fair
Adangal pertaining to the Sy.No.81 (Translated in English and original Telugu
copy duly attested by the Tahsildar, Seethanagaram) is herewith submitted as
an evidence for consideration.

S. It is further submitted that the land under reference is not a water body as it
was already emphasized in earlier counters, it is also submitted that as the
land was being used as pit which was happened since long back due to
Godavari Floods in 1953. At present on increasing of population and scarcity
of land and providing infrastructure facilities, certain extent of lands leveled by
filling with Gravel and constructed RTC BUS Depot and also proposals were
initiated for establishment of Concrete Canal Drain for outgoing the water
from the pits to avoid submersion of houses were situated in surrounding land
under reference. As could be verified from Village map, there is no Water
body details exists in the Survey number 81/3A4 and as could be
verified from the Adangal copies, said Sy.No.81/3 stands classified as
Poramboke and registered as GRAMAKANTAM land, there is no PWD

JOigﬂ COLLECTOR

East Godvari District
RAJAMAHENDRAVARAM



Channel and there is no Water body details exists in the Survey number
81/3A4. Had the natural lake/water bodies existed in the said survey number
81/34A, the details would have been recorded at the time of Resurvey and
Settlements. It is clear evident that the land under reference is not a water
body. A pit was supposed to be happened due to digging of gravel in the said
survey number by the villagers earlier for some professional use. Moreover,
the land under reference is situated on the eastern side of the village and
since long back the said land was being utilized for storage of rain water and
drain water.
| submit here with the following records and pray the Hon’ble Court to
consider the facts and the larger interest of the public as well as Cooperative
Organization which is run by land owners collectively under Co-operative
Registration Act and to pass appropriate order or orders which are deemed to be
fair and dismiss the petition filed by the petitioner.

JOINT COLLECTOR
ESsP8 & ari District
RAJAMAHENDRAVARAM

Solemnly and sincerely affirmed

at Rajamahendravaram , Andhra Pradesh
on this the 13" day of December, 2023
and signed her name in my presence.



VERIFICATION

I, N.Tej Bharath S/o N.Madhusudhan Rao ,aged 39 years, occupation Joint
Collector and  Addtional District Magistrate, East Godavari District,
Rajamahendravaram , Andhra Pradesh do hereby verify that the contents of para’s
of Additional counter affidavit are based on record and information are true to the

best of my knowledge and belief.

Hence, verified on the 13" day of December 2023 at Rajamahendravaram.

JOIRT COLLECTOR

East Godvari District
RAJAMAHENDRAVARAM
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Government of Andhra Pradesh
Web Land Adangal

Katha
Un Number/Ad|Name of
Total [Cultavated [Cultavated ([Land Land Water ayacut haar the Land |Enjoyer |Enjoyment |Nature of the
SI.NdServey No | Extent |Extent Extent Nature |Tax (RS) [Details Sources Extent Number Owner Name Extent Enjoyer
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
Governm Grama Not Grama Grama Not
1 81-3A-4 | 128.7 000 0.00 128.7 000 .00 128. 128.7 00
ent Land 0:0 Kantam | Applicable S 0UD LIRSS Kantam | Kantam 2 Applicable
True Co S —
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SKETCH SHOWING THE LAND IN R.SNO 81
SEETHANAGARANM VILLAGE SEETHANAGARAM MANDAL
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